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(c) the nature of security given, for 
tbe loans advanced,

(d) whether it is also n fact that the 
loans given were not properlv utilised
u d

(e) if so, * hither Government pro
pose to  enquire into the matter and if so, 
by which agency ?

THE MIN1STLR Of FINANCE. 
(VITTA MANTRl) (SURI YESHWAN1 
RAO CHAV AN) (.1) to (e) Under sec- 
tion 44(1) oT the State Bank of Indta Act, 
1955, the Bank is prohibited from divulg
ing information relitm y to individual 
constituents or to their -iiliirs
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Regional Engineering college, Silcfur

783 SHRI MAI I JYOTSNA
CHANDA Will the Minister of PDU- 
< ATION AND SOC1AI WELI ARt
(SIK&HA AUR bAMAl KA L\AN NU N. 
1RI) be pleased to stnte

(a) the progress made m the constru
ction of tbe Regional Engineering College 
ot Silchar, and

(b) whether the office of the Mid 
college is still situated in ShiUong and, 
if so, when Government propose to shift 
it to SUchar 1

THl- D m J I Y  MI.JTSTER IN THE 
MINISTRY Ofr BDUCArtON ANt> 
SOCHI W LUARE I^IKSHA AUft
SAMAJ KALYAN MANTRAtAVA
MFN UP.MANTRl) (SHRt D, 1* 
YADAVA) (a) The gfcitrti overhead 
linet have been installed. Water supiriy
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and road works are in progress. Constru
ction of % ttu ien ts’ hostle aud workshop 
buildings will he undertaken shortly.

(b) According to the information 
furnished by the Principal of the college, 
office is situated at Silchar, jnd  Camp 
office at Shillong for liaison with P.W.D. 
and State Government. Camp office will 
be abolished after P.W.D. approves the 
estimates for construction of buildings 
and State Government finalises proposals 
for land de\ elopment.

Opening of national highway front 
Shillong to Manipur Via Silchar

784. SHRIMAT1 JYOTSNA 
CHANDA : Will the Minister of SHIP
PING AND TRANSPORT (NAUWA
HAN AUR PAR1WAHAN MANTRI) be 
pleased to state :

(a) whether the National Highway 
from Shillong to Manipur via Silchar 
has been opened, and

(b) if not, when it will be opened *>

THE MINISTER OF PARLIAMEN
TARY A**AIRS, AND SHIPPING A 
TRANSPORT (SANSADIYA KARYA 
TATHA NAUWAHAN AUR PARIWA- 
HAN MANTRI) (SIIRI RAJ BAHA
DUR) : (a) and (b). Presumably the 
Hon'ble Member is leffenng to the 
Shillong-Silchar-lmphal road. It is not a 
National Highway but it is an inler-State 
road lyfog partly in Assam and partly in 
Manipur, The road within Assam from 
Shillong to Jiribam is an existing road 
but the Government of India have recent
ly approved a  loan assistance of Rs. 56 
lakhs for the further improvement of the 
Silcbar-Jiiib&m section of the road and 
the ^onnruction o f 4 badge over the 
river J iq  at Jiribam, A new road (new 
Gacjiar ftoad) within Manipur from Jirf- 
b*ra, ty  liupbal is under development. 
Tho lyrotk on this new road to a limited

staudard is in various stages o f progress 
and has the following target dates for 
completion;

1 ormation cut and 

improvement May 1971

Surfacing May 1973

This section of the road is expected* 
however, to be opened to restricted traffic 
only aftei the cufient monsson.

Repairs to QntabMlftar

785. SHRI ft VISWANATHAN: 
Will the Minister of CULTURE (SANS. 
KRTT1 MANTRI) be pleased to slate :

(a) whether Qutab Minar appears to 
be tilting slowly; and

(b) if so, the action taken to repair
it ?

THE MINISTER OF EDUCATION 
AND SOCIAL WEI FARE AND MIN1S- 
IfcR O l  DEVELOPMENT 01 CULHJRL 
(SIKSHA AUR SAMAJ KALYAN 
MANTRI AUR SANSKR1T1 VIUHACi 
M ANIRI) (SHRI SJDDHARATHA 
SHANKAR RAY) : (a). The Mtnar 
fu i a ult of 63 uns. but so far, there w no 
evidence to  conclude that it is further 
tilting.

(b) Government appointed an Expert 
Committee to  examine the Minar and 
suggest ways and means to preserve it 
lo r posterity. In accordance with the 
icconurendations o f the Expert Committee 
a phased programme for strengthening 
the foundation by injecting liquid cement 
mot tar, and for carrying out leia irs to the 
superstructure has been drawn up: The 
jflrst phase ot the work is proposed to  be 
t2ken up during the current financial




